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Nhava Sheva Port is extremely im-
portant in order to relieve port con-
gestion in the country and should not
be delayeq unduly.

Also, the need for a port with deep
draft facilities that can receive Jarge
bulk of cargo ship of 60,000 tonnes
and over is understood tc have been
gone into by the Ccmmittee of
National Transport Policy that was
constituted by ithe Planning Commis-
sion under the chairmanship of Shri
B. D. Pande. Thigs Committce has
since submitted itg report. From the
report it is seen that the Commitlee
has made out a very strong case for
taking up the work of Nhava Sheva
Port on a priority basis.

It is learnt that recently the Minis-
try of Transport and Shipping have
been asked to tay action on the Nhava
Sheva Port till the objections of
environmentalists are sorted out.
Because of this, the action to commis-
sion a detailed project report has not
been initiated by the Ministry. Ap-
parently, environmentalists have no
objection to the Nhava Sheva Project
as such, but their objection is to the
location of supply base of ONGC at
Nhava.

It is, therefere necessary to speed
up the detailed project report and the
social cost benefit study. Tt would alsc
be necessary to set up a separate Nhava
Sheva Port Development Autho-
rity headed by an Adminisirator-cum-
Engin&er with appropriate powers and
responsibilities. I, therefore, very
strongly urge upon the Government of
India to immediately vacate the said
stay so that the Ministry of Shipping
can commission the projéect report
soon.

(iv) NEED FOK DECLARING KODAIRANAL,
PACHALKUMATCHI OF DMNADURAI DIS-
TRICT, TAMIL NADU AND IDURKI
DISTRICT OF KERALA AS HilL AREAS

SHR] CUMBUM N. NATARAJAN
(Periyakulam): The districts of
Mikhir and North Cachar in Assam,
the Nilgiris in Tamil Nadu, Uttarkasi,
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IClamalai and some other places in
Uttar Pradesh, Darjeeling in West
Bengal all districts of Jammu and
Kashmir, all districts of Himachal
Pradesh, all districts of Nagaland and
al] districts of Manipur. have been
declared as Hill areas under Article
366 of our Constitution and they get
the necessary infra-structure facilities.

But Kodaikanal and Pachaikumachi
Hill which lie in my Parliamentary
Constituency Pariyakulam and
Idukki district of Kerala have not
been declared as “Hill areas’ which
i need the specia] attention of the
, Centra] Government.

{‘ Besides Kodaikanal being a tourist

1esort, the forcign exchange- earners
‘like Coffee, Potato and Plaintains are
*grown in abundance. The surround-
ing villages of Kodaikanal do not have
, commubnication, facilities. Adivasis are
living in Kodaikanal area. Pachai-
kumatchi Hills produce fine variety of
tea.

More than 50.000 people of my con-
stituency live :n Idukki district which
produceg Coffce, tea, cardamom, pepper
and some other spices which earn
foreign exchange.

These places are under-devcloped.
The people in the Hilly regions ex-
perience a lot of hardship and suffer-
ing.

Unless the Government declares
Kodaikanal Pachaikumatchi of
Madurai district of Tamil Nadu and
Idukki district of Kerala ag Hili Areas,
there will be no development of infra-
structure, rail and road transport for
the economic growth of these back-
ward areas. ] demand g stateinent
from the hon’ble Minister in this
regard.

(v) REPORTED SHORTAGE OF CEMENT IN
UTTAR PRADESH
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MR. SPEAKER: Now, Call Atten-
tion.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRj P. V. NARASIMHA
RAO): Sir, I have to make a request
to you I may be permitted to make the
statement at 1 O’Clock. There is a
break down and the Hindi Versinn is
going to take a few minutes more.

MR. SPEAKER: Okay.
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DEMANDS FOR GRANTS (GENE
RAL), 1980-81—Contd.

MINTRY OF DEFENCE—Contd.

MR. SPEAKER: Now we take up
Demands for Grants relating to the
Ministry of Defence.

SHR] Sparrow. Fifteen minutes in
there for you. Please try to sum up.

SHRI R. S. SPARROW (Jullun.
dur): Hon Mr. Speaker, Sir yesterday,
you were gracious enough to give me
about three-four minutes.

MR. SPEAKER: No, Sir, I gave -
you seven minutes.

SHR; R. S. SPARROW: Well, I
sinceraly hope that you would be
gracious enough to forget about that.
I shall try to conclude my speech as
soon as it ig possible.

1 was giving you some facts. After
all, any kind cf appreciation and plans
shall have to he based on facts and
they may have to be collated and
then of course some deductions are
made and the plan for Defence
is drawn. Coming to our defence pre-
paredness, [ sphke about Pakistan
having been strengthened with more
arms. ] have given you one indica- .
tion. In that. I said that since 1971
Indo-Pak war, Pakistan has hecome
more strong than what it was pre-
viously. 1 enumerated the manner
and methoq under which they receiv-
ed armg aid from different nations.
1 also told the House how they used
to get more arms from outside and
equipped themselves with them.
Something would go wrong on the
Indian sub-Continent in the form of
aggression, in the form o¢ a conflict or
war. Repeatedly it had been 50
happening. That was our one neigh-
bour.

Now, Sir, about the other neigh-
bour, China, We all know how China
has become very strong. In a minute
1 will tell you how. About China’s



